FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations,
2016)

FOR THE ATTENTION OF STAKEHOLDERS OF M.S.M. ENERGY LIMITED

SINo. | Particulars Details

1. | Name of Corporate Debtor M.S.M. ENERGY LIMITE

2. | Date of incorporation of Corporate 07/02/2000 :
Debtor

3. | Authority under which Corporate Registrar of Companies-Hyderabad
Debtor is incorporated/ registered

4. | Corporate Identity No. / Limited U72200TG2000PLC033475
Liability Identification no. of
Corporate Debtor

5. | Address of the registered office and | Registered Office (as per MCA records):
principal office(if any) of Corporate | Plot No.53, Flat No.102, Ashwini Homes, Behind

Debtor Andhra Jyothi, Journalist Colony, Road No. 70,
Jubilee Hills, Hyderabad-500033
6. | Date of closure of Insolvency 17/05/2021

Resolution Process
7. | Liquidation commencement date of | 08/07/2021 (date of pronouncement of order by
Corporate Debtor NCLT, Hyderabad)

Copy of order received on 14/07/2021

8. | Name and registration number of the | Name: Mr. Anup Kumar Singh

insolvency professional acting as Reg No.: IBBI/IPA-001/TP-P00153/2017-
liquidator 2018/10322

9. | Address and e-mail of the liquidator, | Address: 162/D/702 Lake Gardens, Kolkata,
as registered with the Board West Bengal-700045

Email: anup_singh@stellarinsolvency.com

10. | Address and e-mail to be used for Address: Suite 1B, 22/28 A Monahorpukar Road,
correspondence with the liquidator Deshopriya Park, Kolkata, West Bengal-700029
Email: jp.msmenergy@gmail.com

11. | Last date for submission of claims 13/08/2021 i.e. 30 days from the Liquidation
Commencement date

Notice is hereby given that the National Company Law Tribunal, Hyderabad Bench has ordered the
commencement of liquidation of the M.S.M. ENERGY LIMITED on 08/07/2021.

The stakeholders of M.S.M. ENERGY LIMITED are hereby called upon to submit their claims with
proof on or before 13/08/2021, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Date and place: 17/07/2021, Kolkata mgngh

Liquidator
ANUP KUMAR SINGH

INSOLVENCY PROFESSIONAL
IP Registration No.- IBBI/IPA-001/IP-P00153

2017-2018/10322
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'NOTICE OF 26" (TWENTY SIXTH) ANNUAL GENERAL MEETING, E-VOTING INFORUATION AND BCOK CLOSURE

NOTICE is herzby given that the 26° (Twenty Sixth) Annual Genaral Meeting (*AGW") of the Members of Cadila
Healthcare Limited (“the Company®) will be held cn Wednesday, August 11, 2021 at 10.00 a.m. (IST) through
Video Conference {“VC") / Cther Audio Yisual Means (“OAVM") ONLY. to ransact 2 tusinesses as sstouta the
Notice of the AGM, In aczordanca witn the General Circulars ssued by the Mistry of Corporate Afars dated Agrl 8.
2020, Aoril 13, 2020, May 5. 2020 and Januzry 13, 2021 ("MCA Circulars for General Meetings”), Securites and
Exchange Board of india (“SEBI) circuizrs dated May 12, 2020 and January 15,2021 (*SEBI Circulars for General
Mastings"}. the Company has sent the Notice of the AGM along with the Anrcal Report 2020-21 on Saturday, Juiy 17,
2021, theough siectronic mode only ' those members whose evma? addresses are registered wih the Campany of
Registrar & Share Transer Agert (*RTA"} and Deposiones as on July 3, 2021, The requrement of f sarding physical
copies of the Notica of the AGM has besn dispensed with vide MCA Creuars for General Meelings and the SEBI
Creulars for General Mestin

I FIeoT,
IA CCPL Steriing Buildings, Himayathnagar, Hyderabad - 500029.
RN O

NORTHERN RAILWAY
TENDER NOTICE
Invitation of Tenders through E-
Princpal Chief Materiats Manager, Northe Railway. New Dein)

X001, torand

[-TraStops~ars being takerm or SUbSUIUTEd

2002 Re u y Rulas, 2002, o0 betaf of £ President of Indlo, invies o-ler ~ders Inrough e-procurement
Anatice Co-borrower & a
interest of the loans facility by them from the have o o il
32) [SNo. | Tender No. | Briot Description ary. Ciosing Date
‘Securty Interest Acl 2002 an their last known addresses, bul they have been ratumed unserved and as such they are hereb,
informed by way of this public notice. 01 | 09212541 | CROSSBARDRAWING  [6314Nos | 16082021
NO. WD-80007-5-15

No| Date of Notice / Date of NPA Secured Assets (0 be Enforced outstanding 02 | 092132844 FABN@I_ SICE 1691 Nos 16.82.2021

= Al TSt the Pleca and-Parceof-Plot Na:38: T Surve Rs: Pty NG

4 2.5r. Gundu I Stinivas Slo G.Amalan HNo. | Nos.341, 343, & 346, admeasuring 200 Sq.Yards., of g g7 425/ S

1-9-850/A, Adikmet, Hyderabad-500010. 167,02 Sq. Mirs., Situated at Block No.9, Kapra Village| 0 >'31" G3 | 09202116A | KNUCKLE PIVOT PIN 6876 Nos | 18.08.2021

Office: Srl. Gundu Shibves o G Anjalah, 8801 WATH WASHER

en B e ot Keesara Mandal, Under Kapra Municipalit, Ranga o4 06 5071

s ot Soas Reddy Distict, Registration Sub Registar. Malkaigit i i< Inierest, 04 | 07211144 | DRAW BAR & CASTLE NUT | 1576 Nos | 31.08.2021

' favour of Smt. Gundu Radha W/o Sri. G.Srinivas Vide: ) %
ichal. HL A'c.No. 62101038133 3 -

';M alN :';40 2101 Sale Deed No378/2003 dated 24/01/2003, and ﬁz:sw Note:- 1. Vendors may visit the IREPS websites Le. www.ireps.gov.in for

Demand Notice Dated : 05.07.2021, bounded as follaws North : Plot No.34, South : 30 feet  expenses

NPADate : 28.06.2021. Wide Road, East: Plot No.17, West: 30feet Wida Road. | thereon.

e TG~ abo Ve Borrower(s] and

detaila. 2. No Manual offer will be entertained.
Terder Notica No. 28/2021-2022 Dated : 15.07.2021. 153021
SERVING CUSTOMERS WITH A SMILE

2. The Annual Report 2020-21 of the Company, inter-aia, containing the Notce and the Eaplanatory Statement of the o e e ket (oo 1 et il s B st et o il “h
ACM 133\-5* aaa on thawebste Compary atwwaZytuscadia comandonina wzbsk csd tha Stk Excranges ": sapselueilisiigdd ‘ipo" e e D"mm " splavd Pl i mm i 63 o ki "
yof the san : bison e 12 0f Central Depository 2002.
Ser. icas (India) Limited {(*CDSL”) at www.avotingncia.com. - Date:17-07-2021; Place: Hyderabad. ™ - ~———Authorised Officer, Statz Bank of India
3 r "m shares edner in physical mode or i dematarialzed mods. as an ‘Wednesday August4, 2021, being lne o ' :
: 2 set o inthe N 0s5¢ssib Oy 0
o Jncebind ds Aot Nonce of o Retall Assot Contra (Retail Recavary}, Mazzanine Floor, Mahavir House, SSUED UNDER RULE 8 1] SECURITY NTEREST (ENFORCEMENT) RULES, 2002
vob “”l"“("‘"“"" oting) of COSL A membes o e Compary aré informed tat 19] 34 B:3.-51 74 sasheerbagh Square Next to Potice Commlsslonarofﬂca Basheerbagh, mmﬁm—ﬁmﬁmmﬁiu
set ¥ el n ly through voling ¥
i ;ril.coﬂ'::a;y .mcioeca Businesses as set forth n the Notice of the AGM wil ba transacted only througn voling (CINLES 19ABITOMGON 148838 - 500029. Hyder gathinaga ‘u“""“" ssaton & Recons of Fnancia
¥ mear DEMAND NQTIQE o Interest (1 3of the Secunty Interes|
i B m.{ Su 02 200: mand Notc 17.04.2021 calf I
ii. Theramois o commence at 3:00 am. {IST) on Suncay. 4\‘41;0 st 20 e . Under section 132) of the fllation snd Recoas of Fnancil s and nforcement o securly et AcL200) | (Enforcement) Rules, 2002 issued : Dc e dated?] m u?;n”:l;\
. The remols e-voflog shall end at 0pm | "S,T"‘;‘ Toesday, August 10, 021, 3nd onca the vol 01 a soluton The ‘cIiamng bcvmwc(s«;uamnmfs availed Icans from IDBI B:nk Their loans hava boen securad by the | | NearAyyappa Swamy Temple, Smagalcdoﬂy Paichery, Medak 5aumeungana 2.Mrs
is cast by e member, the member shall not be zliowed o change i subsequenty. nwt,v;a her respactive properties, As they have failed tc achere 1o the lerms of the loan agreement and Vani, Wla Mr. Gannaju Srnivas, H. No. 12-113/1, Near Ayyappa Swamy Temple|
i Thacut-off datefor cetermining e ¢ qm ty o vo'e brough remete evcting o theaugh ‘ing system during ¢ become megu!ar ther loans wers classifed as NPA as per Ihe RB! guidelnes. Amounts dua by them o | | Srinagar Colony, Patcheru, Medak 502319, Telangana and 3. Mr. Gannoju Venkat Rajam, Sl
e AGM i \Mrm, August, “ |as| Bank L., aro montonad in tho folowing tablo and furthar laxost on 1ho same amourts shall /50 bo | | Gamoju Chand M, Rlo Pl No 3899, Flat Na.402, Fourth Floar, Abbinay Enclave
o = 5 Tect from Pragalm Nagar, Opp. JNTU Kukatpaly Lane Hyderabad-Tel 090 to repay the
i 5 toe 500 g, (ST y, August 1
v, E-volrg module shad be disadled aier $:30 p.m. ST} on Tuesday. August 10. 2021 S| Nameof the OUT STANDING sanDuLE OF THE MORTGAGED PROPERTY | Demand entioned in the nolice Rs.26,82,799.90 Ps. (Rupees Twenty Six Lakhs Eighty
Vi, Agperson who has acquired shares and became 8 memoer of the Company afler the sending of ncice 6 AGM by | NG| Borrower(s) / AMOUNT + % BOUNDARIES Notice e TM“M Seven Hundred and Ninety Nine and Paise Ninety Ony), as o
e-mal and hokéng shares as on may cast vo'e by ‘olowing the nstructions for e-votng as provide: Appiicable Interest Date :_L“‘ 2021, e rks s s o ¢ e
4 i O i o webshe borrower e amount, notice
inthe Noto convening the AGM, wheh s avaiatie on the websts of e Compary and CDSL Howeer, /106 | g1 [snri Venugopals | Ra.47,83.744.22 - | Residential House, Ground and First Floor, to oderipalishonn p ,ﬁnmﬂqm m,w;:";ymw e he acersped
person is already reqgistared wih COSL / Natonal Securities Deposiory Limted for remote 2-voting. then the Chary Resoju, as on 31-05-2021 + | an extent of 276-00 Sq.yards, in Survey No.161, hastaken possessional
exsting user 1D and password can be used to cast vole Smt. Pacma Resoju | Applicablo Interest, a“umd Airalvariiosntal 'f,‘.';““’;'.".',",“,’: or.or.2021| | 00 himunder sub-section (4) of Section 13 of et it R B of b Securty s
wi The al:a) T 2 vole by remote e-votag poor AGH| Incidental Expenses N:’:‘:‘"‘_“u shiplayedd o':’;"'yz s m:"_"un Apds (Enforcement) Rules 2002 onthis tha 15.07.2021,
partgate 1 the AGM Frough VC.OAVM fac "all not be enited 10 cast eit vole 39an tough evoing and charges Narsaiah, Esst : Land belongs to ITl, West: Land [The bomower, Gliscan
s during the AGM; b} The members particiating in the AGH and who raj not cast their vote by remole thereon. o'thdof No.1and 40' Road THE KARUR VYSYA BANK LIMITED, ,,,mm, Pragathinagar Branch. for an amount o]
g, shall be entitled to cast tneir vote thvough a-voling sysiem during he AGM; ¢} a person whose name d wﬂre um i ¥ e Rs.25,79, e Thousand Eight and Sixty
ma:ﬂe-* in the Register of Mermbers or in the Register of Be | Owners maintzined by the depasitories as & :;D"'ﬂ to pay Wj'ﬂ 2 »r o ﬂi:’li' Bi’r_'; ::,a""?'f ﬂ*’-*'_‘si'm"“;"' bt Actad ’::: ‘;" r}‘f‘:ﬂ and Paise Hinaty wy) as on u oc.ml and subsequent interest therson fror}
e cuc datocry shal be enied o 2val e Iacky of remsl e-rotg, partcpaing 1 the AGK heough VC/ e 1 s Bty g2 1 e | 19,062021 along with costs, charges atc.
o o S e ol g e . ba ynder. Sec.{ 44) SKRPRER! 2 Sl moragnd The barower's attenson i invted 10 provisons o sub-secton (8)of sacton 13 of the Ac,
OAVM faciity and svoting curing tha AGH!,
Vi ails relaing ta remole e-voling, pleass refer 1o the Note of the AGY. In case of any quenes relating 0 Dato : 18-07-2021 Sd/- Authorised Officer, Description of tha SCHEDULE OF THE PROPERTY
Peasa referto the Frequandy Ascad Questons | *FAQs™) ad o-v ranualfor Place: 108 Bank Limited. 1572 admaasiring 266.66 Sq. Yards of
ar 423"55%2 casa o‘ any! ,réﬁms cannecled 222.92 Sq. Meters in Sy. Nos. 165,166,167,178 & 179 and constructed therein Ground * Fivd
wifh faciity for e-voting, please ecrlad W, Rabesh D Lurex, upw Floors with total built up area of 10580 Sq Feet situaled al Bm‘mlyvme Pragt
tal BPOUNG! Lower W 40 nait. he svoing@
l\aa,f M Compounds, N. M. Joshs Marg, Lowet Pa:e‘; 1), Mumba: U)r? -mad ralp'esk voing@ Eywmmmwm By PhING: 155553;! BmeNn m‘ West Bymnﬂm
cdsinia com Place: Hyderabad. Sdl-Authorzed Offc
z  Hyde o
ix Mangj Hurkat & Associatas, Practcing Company Secretaries has been appornied as the Scrutinzer for conducting Coromandel murugoppa Data: 18072021 RO S e
e remols e-vcting and e-voling during the AGM in far and transpar rner.
X Members of the Company who have not regtered ther e-mai addresses with the Cormpany can get the same COROMANDEL INTERNATIONAL LIMITED
ed wv)\ tne Company by fokowing the- ions 2s provided in the fnk- hitps:inkinime <o inemaireg! Regd. Office: *Coromardel House', 1:2-10, Sarcar Paiel ud Secundorabod - 51. o003 CIN L4129 A m{ ”:.CJ,E&JZ ORW B N
¥, The sad fink is aiso avaiadie on the websia of the Company wiww.zydusead B 0P o THNT 12 T v Bon of o3
i Inorderts ga' tha dividend amsunl credied diracty in the bank account of the membars, the members holding . ) NOTlCE ) A e Ty 1k’ LMENGY LMrED
~a res in physical mods can provide the se-atiesied copies of thex PAN Card, Aadnaar Card, cancelled chaque Notice is hereby given that the following shareholders have reported foss of their Share Certificates as 3 " -
s Y g g Particulars 1 Cetaiis
ad passbock along with a recuest iter duly signad by the regstered mermber, The members hoing shares detalled below and have appiied for issue of cuplicate share centficates e TuEw PG CuTED
demat mode, can approach har depository particpant with whom they Fold the demat acoount. Certificate Distinctive Nos. Noof T |Qut orenpann o oo 1‘ 017000
4. Pursuantto the provisions of section 91 of the Companies Act. 2013, the Register of Kembers and the Share Transler Follo No Name of the Sharcholder % From To Shares
Books of the Company wil remain closed from Friday, July 39, 2021 o Frday, August 6, 2021 itoth days inciusive) for 2l — = ~
the puross of AGM and 1o determine the fst of mambars entied to seceive the sivdend. CFL127163 | Vinod Chandrakant Soni 5114 3697629 3897928 300
For Cadila Healthcare Limited Alka Vinod Soni
m- Noedsbad Sd/-Dhaval N. Soni, Company Secretary CFL126133 | Ramjbhai Savjthai Chaughary 5132 3347760 | 3348088 300 4 Betind
Date: iy 17,2021 FCS: 7063 CFLI0IZ71_|KSH 123 | 2001043 | 2091582 | 500 iy u&'.“»ﬁi%»u pramimmTe
CFL130519 | Nagesn Mohan Dkonda 12590 8440613 40014 300 & [Ree o rickun o nbutvinicy | 178050
CFL126171 | Hanbhai Kacharabhai Patel 5150 | 3353867 | 3354166 300 L S [ ooty LT )
Savitaben Haribhai Patel I S : o = :t'\:vw el u;
o 38 Tog G P o | Names bt A K
/ F000524 Becharbhai Mulibhai Patel £8032 115657 118056 2400 b —mmw 79000l 2083 | Rag Na - (BANPA00 P POOTEVIOT7.2018/10322
Coromandel ¢ murugappa Saraa Patel 7 R [ A
=) s Vo TR TR e iqurate, as egalared i the | as S 2
COROMANDEL INTERNATIONAL LIMITED VISR | Pocmina Vivananen GRT2. | 0B | Wb | 100 [ T R
{ Hosa', 1:2-10, Savcar Patei Road eranad - 500003 CIN: L 26171000082 anatha G R srd e i 5o vad x| Addrese: St 18 Z7288 Wonararpuls s,

crnmancel MAUGIEE OT Web: W Comand: bz Tek (2066297000 Fax: COTTEANT

NOTICE

Nolice is hereby given thal. a requesl was received from Mr. Dexter Wiliam Newton, First Hoider,
‘or deleticn of name of the Joint Holdar, Mr Tawe Newton as per the particulars of share certificate
menticned below and the same were claimed by Mr. Dexter Willam Newton, lo have been held singly
without the name of Joint Hoider.

No of Distit Nos.
Folio No Name of the Nos. Shares oo To
CFL121547 | Dexter Wikiam Newton 255 1800 44951 48750
Tawe Newton

Any person who has a claim in respect cf the above mentioned equily shares, should lodge such
claim with the Comgany at ts Registered Office within 10 days from this date along with appropriate
documentary evidence thereof In support of such claim. efse the Company wil proceed with di
Joint Holder name i.e. Mr. Tawe Newton, without any further intimation.

n of

For Coromandel Intemational Limited
Sd

Place : Secunderabad
Date :July 17,2021

The public are hereby cauticned zgainst purchasing or dealing in any way with the above share
certificates. Any person(s) wha has claim on the said shares should ledge such daim with tre Company
at the above-mentioned address within 15 days from the date of publication of this notice failing which
the Company will proceed forissuing of duplicate shars certificates in favour of the above sa'd claimants
and shall be paying the unclaimed dividends, if any, to them witbout any further notice,

The Company shall not be liable ta anyone for any loss suffered iy or any claims ansing outof the issue
of uplicate share ceriificates for the above said equity shares.

For Coromandel International Limited
S

ajesh Mukhija
Sr. VP -Legal & Corrpany Secretary

For the Indian Intelligent.

I get the inside information
and get inside the information.
Inform your opinion
with investigative journalism.

The Indian Express.

$ TheIndianEXPRESS

———]OURNALISM OF COURAGE ——

financi

M.ep.jn v ﬁ. .

29 ©

7

Emalt . mirnerargy Qg com

T Lo T b of G4 | OO Te 30 duys Tram the Liquiaston
Commencement dal

e Troun

o commarconent o aicaron of e B EXERY uwm on 380772021

T2 stanehoiden ot MS LIMITED are haredy cased upon 1o sudma i
'.v:u:vﬂ e baton TADAEISI 1o iy Lo 51 e Deareeh meriied e

oo 10

T wad subrmi theie oriy. AT ofter
e S -y i . (200) I Dt By SOV o DY S e
Submisyon o faiwe or menade; proct of came shal 702 penalies

Arg Kuey Sngn
Dae ang Place 185772021, Kefaza Lopudator

s 3ifm aFler  RAMANTHAPUR BRANCH
Bankof Baroda  Hyderabad - 500013,

I ij
SYMBOLIC POSSESSION NOTICE {for mmavable prapery)
y ,2002)
being

Interest Act, 2002 (54 of 2002) and in exercise of powers conferred under sectior]
13(12) read with Rule 3 of the Secunity Interest (Enforcement) Rules, 2002 Issued

Whereas, Bank of

‘Samala Guravaiah / Mis Venkateswara Traders, 1o repay the amount mentioned ir
the notice being Rs.1,13,21,806.78 (Rupees cne crore thiricen lakhs twenty on
thousand eight hundred six and paise seventy eight only) as on 31.03.2021 togethef
with further interest therean al the contractual rate plus costs, charges and expense:

The Bortowers having faled la repay the amaunt, nalice is hereby gen 1o tnd
Bomowers and the Public in general that the undersigned has ymbol

him under sub-section (4) of section 13 nlmQA:l read with Rulo s al the Securt
dayof.

cautioned not to deal with the property and any dealings with the property/ies will be
subject ta the charge of Bank of Baroda for an amount of Rs.1,13,21,806.78 (Rupeed
ane core thirteen lakhs twenty ane thousand eight hundred six and paise seven)
eight only) and further interest thereon at the contractual rate plus costs, charges and
expenses til data of payment.

The Borrower's attention is invited ta pravision of sub-section (8) of section 13 of thd

Act
Deseription of the Immovable Proparty

.101.102,103,104,105,106.
H.Na, 8-3-231/A/120,121,138 & 139 in Sy No. 121,122,123 and 125(new) TS. Nal
Block-10, Ward-A, Yousufguda,

GHMC Timits, Hyderahad Clry within the registered sub-district_

and msmd

Hyderabad and + PlolNo, 138/10, Sauth : 300 V/ide Road. East
3007 W»d-noad West: OpenSpau
Date: 17.07.2021,

Sd/- Chief Manager / Authorised Officer
Place : Ramanthapur. Bank of Baroda

Propery)
SECUNTYINTEIEST [ENFORCEM RULES, 2002

Yihereas, the undersigned being the Authorized Mfses of THE KARUR VYSYA BANH
LIMITED,

And Enforcement of Sewntylnlzml(n(ll) read with rule 3 of the Security Interes|

(Enlorumml) Rules, 2002 issved a ice dated 01.05.2021 caling upor)

the Bormower/Guarantor/ IMoﬂgagor 1.MrsKanduri Lavanya, Wio Mr. Modald

Pumsho‘)wn H. No. 8-1-28/0U/148B/A, OU Colony, Shaik pet, Golkonda, Hyderabad|

500008 and 2.Mr. Modala Purushatham, Sluw Vodzlal(nshmmh H. No. 1.

Telangana
B0R0N1SIH, Gachibow
amount mentioned in the nofice Rs. 39,43,646.55 Ps [Rupm Thiry Nine Lakhe Fory
Three

The borrwer, martgagar and guaranorhaving aled o fepay the amounl, nalces hercty
thal the undersigned
has taken possession of he property o heren below in exercise of powerd
Cotaod ontim undr ubvsocio (1) of Seclon 13 o1 At road wih il § o 04
Soarty st (Enforcamer) Rulos 2002 on s e 16 972021.The borrower]
Guaraor & arigagarnpac

with the property ings ith the property wil be subject 1o th charge of TH
KARUR VYSYA BANK UMITED Jadeheria Branch, for an amount of Rs. 40,27,858.55 P:
(Rupees Forty Lakhs Twenty Seven Thousand Eight Hundred and Fifty Eight and Paisq
Fifty Five Only) as on 05.07.2021 and subsequent interest thereon from 06.07.202"
alongwithcosts, charges elc.
‘The borrower's attention s invi
respeunlmmmle foredeem the secured asset.

ription of the SCHEDULE OF THEPROPERTY
Almallfnpannnd parcel of the Plol bearing No:45, admeasuring 207.77 Sq. Yards of
17325 Sq. Meters in Sy. No. 270 and Ground Plus One residental bulding cons!
thereon, Ground Plocr 605 Sq Feetand Frst Floor 1603 S, Feet 0t b up area o

130l the Act, i

3218 Sq. Feel (As per
Behind Police Station, Laxmi Nagar Colmy, Jaddseda Vilmand Mandd Mahabubnagad
), West 260 Fe : Plat No; 44, South
PlotNa: 46.
Place: Jadcherla Sdi-Authorized Officer |
Dale : 16.07.2021 THE KARUR VYSYA BANK LIMITED
©® @ rvoerasad
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Offics of The Recovery & Sties Officer Viser Savarkar Udyaog
a¢ Duna 411005, Ph 020 - 25536870

JIJAMATA MAHILA SAHAKARI BANK LTD., PUNE
Jnsb

Bhavan, Shiv;

{ See sub rule {11 (O-1)j of rule 107 }
Possassion Notice for Inmovable Propearty

‘tihere as the under signed being the Racovery Officer of the Jijamata
Mahila Sahakari Bank Ltd.Pune 413005 under the Maharachtra Co-
ve Societies Rules 1961 issued a Demand Netics daled 19/0672021
catingupon the judgment deblor. Shri. Vijay Laxman Kundiik to repay tha
amount menticnad in the netice being Rs.9,39,995/- Principal 4+interest
Surcharge +Recavery exp | In Words Nine Lakh Thitynine Thousand Nino
Hundred Ninety five Rs. Principal + Interest +Surcharge ~Reccvery exp)
with date of receiptof the said netice and the judgme

repay the amount. e undersignad has issued a natics for
property dated 06/07/2021 and property attached date 16I0112011 for
attachment notce descrided Delow.

incipal

FORME
wounctuem

5 fatens. 2016

KEIOLDER'S OF 1 5 M. ENERGY LIAITED
Details
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« m’ 1 }rn r‘i whatsoever natra n iespect hereol ase |
o WiFoutn s o

instosn lakhs

‘brrewes 301 e pULES 1 G
doscs
sectin 134 Actread with ule

Tba borrower ta

hundred sby
recirecaptof e said e
g las:

reren balow n &

o d
L Upo 5ty b ra7f S i f nars 3 bt enttarer ™

me 15" dayolJuly ¥

betrowes in particsiar

5on (4 of
o Rbleu 2002 on s

dany deaiogs

< DETAIL OF LOST ORIGINAL DOCUMENTS : &
Dal

Documents No. ‘Reg Oate | Detail Of Lost Originai Documects

o120 Deed o Aasgemment [Orign

Rasistrafon £sex Racaict

The borrower's attention it inviled o provisions of sub-section (3) of section 13 of the
At i

The judgment debior having 10 repay the amount, notice is her
gwnto 1o the judgment debtor and the public in g | that the undo
has o "Emr'be-f‘wr-

nxevcseofp&w‘scm ewecan himunder rule 107(14(D-1)

C tive Sucletes Rules 1961 on this day of 16 th July of the year 2021
The judgment debtor n particular and the pubic in gensral is hsreby

cautions to daaiwith !

@ subject to the charge of the ;\n'zna "ah i

.\MJS fer an Amount F'z“s 998/ Princpat

axp.therecn

wiith the property
kari Bark Ltd Pung
+Interest +Recovery

Description of the Immavable Property

Al the piece and parca{ of the land / Property jjay Laxman
Kundalik bearng Gat no. 1790 Total Area 07 Hedor 07 Are s over &
construction 1184 sqft. Ifs Grampanichayat Mikat No.243, Stuated at
Vifage -Saradwadi ( Shirur Rural) .Tal.- Shirur, Dist. Puna, M'M tha
registration Distrct Pune, Sub, Distict Taluka Shirur and 2t inth
ofZilia Parishad Pune & Panchaya! Samities Taiuka Shirur, & within the fimits
of Grampanchayal Saradwadi & wit s of Sub Registrar Shirur
Talegacn Dhamdhere. And the said land is bounded as under - On or
towards East : Galro.1789. On or towards South ; Gat No. 1792. Onor
towards West: Gatho.1791. Onor towards North: Pune-Nagar Road

Sd-

(Shiri. Shinda Vijay Pundlik)

Recovery Officer / Sale Officer

WS C. At 1920 by Law Ruje 155
By Jjmaa Matda Sehaan Berk Lid. Puoe 41

BO- 0 Boad Pane.
g enal
= a2 SpIa 3.0

Vijaybhal 6. Almera- Advocate, Jay ¥ Ajmera- Advocate, Girish K.

DESCRIPTION OF THE IMMOVABLE PROPERTY

AJMERA & BHESANIYA ASSOCIA‘I’ES
Bhesaniya- Advocate
432, dth Fioor, Mabak lcon, Nr. Sumul Dairy, Sumul Dairy Road,

10, 8866865405

el s :
askoni, Distict Ahvmedatad

&

o Marse 3

2stay: Front b

enBurgownsmair 22
3 Towes 8

Tha Security Iatorest Enfarcement Rales, 2002
Rute 8(1] { For immovable property)|
Wiveewas, the undarsigned bang the Juthorizad 6%icer of the Castral Rank of India.
Sakora Danwafa Texulo Market Branch Surat under the Secumizion 359
of Fmoneaal Assets snd Enforceme ity Iterast Act 2002 (53
ol Socton 13121 132 o with

- Eack Margna 7

| Place: Abmedabad
| Date: 15.07,2021

Oipsk Makwana
Chist Manager. Astwam Road Branch aod
Aathirsag Officer

CENTRAL RAILWAY

S DEP |
E-PROCUREMENT AT NOTICE NO. E-26/2021, DT. 15.07.2021 l
TENDER DESCRIPTION |

27211455 | Set of step siza thrower, inner racer

| QUANTITY!
03 Sets.

T.0.0.
090821 |

| 422134

Rubber sgring plate

Sot of Swiches
Boriadic Overhauiing K

o

and 305,24 5
dwlkun‘lmd:le:‘ cenpt of the saad notce.

e visg falad = repay the amoant, potica is herety gven to the
borrowet/guarantor 30 the Bl 1 penorsl that the undersigned has taken Physical

Qve

ing Stac lnverter

[Fubbar Sping

teel Wire Rope 18mm dia.

under SubSecton (4} f Sectan 13 of Act read with e § of the security rterest

Door frame complete

E 002 04 this 1 dth day of.

in particular and tha pebéc in general i3 hessby cauticoed

not 19 du wieh tha propety and sy desings wits b propery vl be siject 1o the

chaoaolthe

an ameunt Rs, 13,81,761. lnn (n..-u Thirteen un Fony Ore n.m-u Swm

Hundred Sixty One l.pmi 2ad Ton Paisa Only) and interest & otfeor charges thesean
021

(28212301

Primary vohoge transformor

Natural & At
sheets

il
cial Fibra (NA

i Jount Traction Laver.

subjectlothe m'gud«m.;.mm Mahia Sohakart Bark LidPune 411005 lc(
anAmount Rs 3,981,151 Principal +Interest +Recavery 2xp. thareon
Description of the Immavable Property

All the plece and parcel of the Piot and Buiking beleng to Mr. Shaikh {
Bagwan) Akbar A Gafoor bearing City Servey No.1143 Total Area 165 Sg.
Meter above mertion area thera are construction of building in R C.C. framad
wark as 0n Ground Flocr + 15t floor Residential & Bakery unt 335 S Ft. Each
Means tolaf Buit-up area is 1870 sq.it. Its Nagarpafaka House No.2!
Stuated at thx Bazaqr Shirur Tal-Shrur, DistPurs, w
Distrct Pure, Sub. District Taiuka Shirur and 2fs0 within 4
Parishad Pune & P Taluka Shirur, & within
agarpalika & withn the Junsdicaton of Sub-Registrar Sherur
Dramehere. And the said land is bounded as under - On or towards East:
CeySurvey o 1124, Onortowards South: C1y Survey No. 11394 140, on
of :Road, Oner Road

{(Shri. Shinde Vijay Pundlik)

0772024 Recovery Officer / Sale Officer
SC.Ac !

Tavariied Oaer
Pasian & Sing Bank

JISAMATA MAHILA SAHAKARI BANK LTD., PUNE

‘Office of The Recovery & Sales Oficer, Veer Savarkar Ucyaog
Bhavan, Shivajinagar Pune 411005, Ph 020 - 25536870
‘FORM 2
(See sub rule [11 (D-1)) of ruie 107 )

Possession Notice for Inmovable Property

Where as the under signed being the Recovery Officer of the Jiamata)
Matula Sahakan 3. LM. Pune 411005 under
Operative Secieties R 961 issued a Demand Notce dated 19/06/2021
callng upen the judgment debtor. Shri.Dhaygude Uddhav Dasharath &|
Mrs. Dhaygude Anita Uddhav t recay fhe amount mentionad in th natice|
'v.ng R<5 52 us« Principal vlﬂ:-"esf + +3urcharge ‘RC\XT‘W expf In

Hundred Eightyfive Rs. Principal +
Interest +Surcharge +Recovery exp ) with date of receipt of the said nolice
a'\c the judgment debtor having faded to repay the amount, .'m undersigned|

Bate: 17.07.2021 | Pisce: Pene

Section 13(2) and Amount claimed there under are given as under:

7 Nifia 4nd AGdress of Uha Borrower, Co Bormowst, G
IS GAjanIAG Champanerkar (Barfowet) & Laar
Ombar Darshan Bidg B-Wing Frst Floor B-107 Mlmﬁ.mhlm Thane - 401602
LANNO.: Luuuupommzms Loan Agreement Date: 25-December-201;
Loan Amount :
Amount Dus : m.ss m | 363.55/- (Rupeas Fiy Three Lalhs

Paisa Cnly)With further interest from the data of Demand Notice 18th June, 2021

7 Loan AFut
i T CHampaniriar (C5 Battower)

2
000 (Rupses Seveaty Seven Lakhs AND Fity Thousand Orly)
‘One Theusand Eight Hundred Sixty Nine and Fity Sof

Domand Notica : 1805-202

FITRAIPETAAI P

Admeasuring 140 Sa Fis. In The Project

e O T

‘Admeasirng 102 S3Fls.On The Nith Flccr In The Buking No2 Alengwih SUt Parkng Space In Buking Ko E-
Known As “Kumar Parisar” Censinucted On The Land Baaring Cts. No. |799 T

1802 & 1823, Stuated Al Kothrud, Pure The Said Flat Is Bounded As: North: Flat No.S02/Starcase, South : LR, Eas

TSRS e

issurgol Secton
osezen 42214008A ot for siemens rake
! 13l ingla piace FRP iowvre shuttar
5 36212130 | Rubtar Vestibule Lalaral Sdo 400 P 180821
2 157 2001 DESCRIPTION OF THE IMMDVABLE PROPERTY Ssniss e = |
2 2. 45 Sves Caesh Erverariaes P At = & - i
Possession Notice for Immovable Property . Swali Marayan Irgie {Berrower) 03342821 no. C-172 and as per passing plan Plot o, M172 las per KJP Block no, | [138213375 | Axie box pivat bush 1100 Nos | 18.08.21
zwlwhawn g S147261MW172). admeasuring 40.12 sq. muirs. Together with undivided | || 382132218 | Modified fap door arrangement 410Ncs | 23,0821
Where as the urder signed being 2 fficer of the Jjamata ¥ 05 H56 S0, £19- NN o 2 propartignal share in road and COP in “Amnuat Sarcvas Rtvswdfﬂz‘," siteated on 42215004 | traction motor with pinon 5Nos | 230821
Mahia Sanaari Bank Lid., Punie 411005 under the Maha Co-Operative ad. Puns stnes voenses tho Isnd besting block o, 514515518/ pukit, 5163ak2 nd S18 after || 2™ T ariess allemator of 2569 S |
Societes Rules 1961 issued 3 Demand Notca cated 19/06/2021 caging up [C] consolidation new block no. 514 adns 63745 sqmurs. of Vitlage- Kathor, Tal- § |- e - [C bR e {
the judgmen: deblor. A 1 Fruit Company Prop. Mr. Shaikh (Bagwan) Akbar Bt ot Abdal Razzzagus Eaghban Kamre, DVst- Surot i s/} ruickla for high tersile CB
A Gafoor to repay the smount maniioned in tha notce being Rs 31| || Geecrz: el adibutiis e 4 Ko ]
Principal +interest + Surcharge +Recovery @xp( In Worcs Threa Lakh R o Baptin = & Tender C
Ninetyone Thousard One Hundred Fiftyone Rs. Principal + Interest ‘é":::‘z“ Andel Razzaque Baghian L] 243 ’ﬂ"ﬂvﬂ CN" Matarial 14 25
“Surcharge +Recovery exp.) with date of receiot of te said notice and e | || 1 Soveel Atut Rarregse agttan LT S
judgmentdeblor having failed ta repay the amount, the urdersigned has issued Eaario 81,67,000.43
; 9 etz Baghins & e Salcem Sagttn
3 natice for attachment of property dated 08/07/2021 and propety attached p L Susea oy
dara 180772021 for sttachment descrived heran below Registered Office Situated At mhms House, OfL.C. S, T Road. Kaina Mumbal- 400 098
The judgment detlor having faied ! repay the amount, noice 's hereby Regional Office Address: = Ground Floor, Tower 3, Wing B, Kohinoor Cty Mal
grentothek & JMpum vanmcvclr, x-m| Rm Kurta (W), Mumtsi- 460070
taken documentary possession ¢f the propery dascrided herein befow in nuwn A2
exercise of powers con'erred on him under rule 107(11(041)) of Maharashtra Debeesy
Co-oparative Sosieties Rutas 1961 onthis dayof 16 th July of the year 2021 {NPA). The Demand notice was issued 1o them under Secticn 13(2) of The Securisation and Reconstiction of Financizl
S
The judgment dettor n partcular and the pudic in gereral is ‘?':ty o ”iff.mm'ﬁ‘m”” |mr:|£::(o&z(wazm st sty n e b s
cautioned retta deal with and Detals of the Botowers, C , Guarantors, Securities, Outstanding Dues, Demand Notice sent undet cusle'EDs

[ B Hh‘li‘&]

BUSINESS OFFERS

VISIT/PROMOTE
www.vitalgems.net On
‘Income-Sharing-Basis'.
Joln/Consult: VIKRAM

+pen Space. West: Flat BESL D,
N , Ph.D. )
in & Wit 60 Days cf this Mot (ang which the undarsigned shal be constraned 1 take acton undar the SARFAE (Astro-Gemmologist)
Sl act o enfarcs the abave mentioned securiies. Please note that as per Section 13(13) of The Sad Ad, You arg +91 9869177390,
od securties by way i eansert. 0070746337-1
¢4 PR Offica -
Date: 18.07.2021 For ECL Finance Limite SHARES & STAKES

franch :

Road, Surat. Phone © 9751 7721502 »Emad : adagsnsenat Juncabaninfindia com

DEMAND NOTICE

(UNDER SUB-SECTION(2) OF SECTION 13 OF THE SARFAESI ACT, 2002)

Ref. No. 1842021 Dated : 16.06 2021

To,

1. Me Jigneshbhai Nareshbhai Patel, Add. : B-401 & 402, 4th Floor, Ankur
Heights, Jahagirpara, Surat-3950C9.

2. Mr. Bhavesh Naroshbhai Patsl, Add, : B-401 & 4C2
Heights, Jaragirpura, Surat 335009

Dear Sir/ Madam

SUB: Enforcement of Secerity interest Action Notice- In connection with the

ites o WA

th Floor, Ankus

| Purity Flexpack Limited

Unlisted All Company
Demat/ Physical
Shares. (IEPF/
Objection/ Pending/
Duplicate/ Transfer
Services Pravided.)

“Investment House"-

The judgment debtor in paricular and the putlic in gcreml is hereby!
th

8291225710, 9619315362,

272

Place o« Shiz, Pu
Ut aRe . ’15!0712021 tor atacheT - \ { Regd O’I»ce"& 5151_0‘;,4'-:‘1-.m
The judgment debior having fafled lo repay the amount, nofice is hereby | 018 L25000G.1688PLO010SY
1@2’5’ do lgment deblor and the putilc in gereral that the ”"-9"‘9“9‘1 Extract of Financial Results for the quarter 30t June, 2021
| T€n Lacs. except per eauty share 363)
exercise of powers. :»f‘crrrdm.‘mmdnm "37(11(0-!,)0.'«( haras 5| - T Buarter snded Yoar ended
Adajex 0. 3, nu-.uo Hir. NG Pumg, Gangastras Mahadew M ki oafhes 10! 18th iy ofthe year 2021 No. Padss | E‘m&l | SMJ-ZIm_ J)«:ﬁdz:z: ! :kg;mi

00707461322

| cautioned not to deal vt and any dealings with
be subject 1o the charge of the Jnm‘.a Mahila Sahakar Bank Lid Puna
411005 for an Amount Rs.9,82.885/- Princpal +inlerest +Recovery)
exp thereon.
Description of the Immovable Property

A the piece and parzel of the Flatno.304 on third foor total area 20m 551
sq.fts. (51.208sqmtrs buztup) in bulding name Shree Residency on|
bearng Gat no.249, Plot no. 16 admeasuring 187sqmus. plol ne. 17
admeasuring 187 sq.mlrs, pict na.18 admeasuring 187 sq.mir. Plct no.29)
admeasuring 187 sq.mtr piat ng 30 admeasuring 187 sq.mirs and piotno.31

W iz 0 fors yo that your account M. Jigneshbhai Nareshbhai Putel b
e i NPA

1o defaut in making mpayment of dues: etallments interests. As oa 31,05/2021, &
sumcl Rs. 41.33.553- (Rs.
Theee Onfy)

Total Dues
(inAs)

Name of

T sote of cur repeated denrands You have Not paid any ameunt towards th

We da hereby ca¥l upen you in terms af section 13{2) of Securitsaten and
Reconstiseten ol Finaicial Assets ang Enforcoment of Security interest Act, 2002 to|
ey » sum of R, 4133553 [Rs. Forty One Lacs Thity Theee Thousand Five)

Three

Only) toget of terest wnth poethly rest
Sabives o L .hm & b rom the date ofreceip o s natics, ling whick, we
shad be 03 vy efbark
Sy exerc: sq-ﬂr"'ﬂdl e undes the said A

DESCRIPTION OF PRDPERT‘I
A No. 187, Bicok

No. 137 araa Admessuring 8185 sq. mtrs and its Town Planning Schems
No. 44 {Jzhangirabad) and Final Plat No. 72 {Finat Plot ava adim. 5743.00
sq. mrs) constituted Resdantial Projoct Knovin “Ankur Heights” parkee
Fit No,B-401 scuated at°B” Typo Apartment, rea sdm. 511 3G mirs
1ogather
38,8739 mirs of thevilag
2 sevey Ho. 137, Bicok

Johanguabad, Sub. Dst-Adajan, Dist. Suat.

Secuentdof

g 187 sqmts. Stuated a vilage -Karegaon, Ta-Shirur
st' Pune, wihin the registration District Pune , Sub.-District Taluka Shirut}
and alse within the fimids of Zila Parishad Pune & Panchayal Samittee Taiuka
Shirur, & within the limits of Grampanchayat Shirur & within the fmits of Sub-
Registrar Shirur (Talegaca Dhamdhere. And the said land is bounded as!
under - On or towards East : Ocen Space, On or towards West : Flal
10.203, On ertowards South : Flat Na 305, On or towards North : 30 s,

Internal Road

Sd-

(Shri. Shinde Vijay Pundlik)

Recuvnry Officer / Sale Officer

Law Rulo 156
) u Pune 4110

=T

arrata M 'r.a S.nu-a

[RECRUITMENT

SITUATION
VACANT

Angel Broking :
Authorised Partner
ZERO BROKERAGE
INTRDAY 20RS FLAT
FREE DEMAT A/C NO
HIDDEN CHARGE ?2:
9833201513 paras

0050180988-1

Place: Vanse

dor Roguiation 13
2015, The Lnsudted

d 30w agier |
Eankafﬂamda 1

=3

B

/A Seffapati Bapat Marg, Pune 411016

Web #Gankofgfoda.co.n, Phone No 020-25654321, 25653387

SALE NOTICE

SALE NOTICE FOR SALE OF IMMOVABL: PROPERTIES APPENDIX -IV-A [See proviso to Rule 6 (2) & 8 (6)]

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Recenstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 6{2) & 8(6) of the Security Interest (Enforcement) Rules, 2002

Notice is herzby given to the pudlic in general and

toths

th:
which has been taken by the Authorised Officer of Bank of Bamda Secured Creditor, will be sold on “As is where is” and “Whatever there |s bAsN for recavery of belo

to

regitor, of
The details of

censequescrs.
Dats : 16.082021
Placs - Surat

Ne. 137 area Admeasuring 8195 55. mirs and its Town Plancing Scheme accounts
No. 44 iJshangrabad) and Finel Plat No. 73 {Final Plot area adm. 5743.00 { Guamntor (s) Dato & Time, EMD
$q. mirs) consttuted Residential Project Known “Ankur Heights™ pakeo
Fist No. B-402 siuted at"B" Type Apartment, area adm, 70,13 5q. mirs Sr.| Name & Address of Short description of tho Date & Reserve Price, Status of Property
togather with undiided Proportionate share undesneth land admeastning No. Borrower(s) / immovable property Total Dues Time of & Possession | Inspection
31.74 sq. murs of thavilage Jmangmbu Sub. Dist-Adajan, Dist. Surat. Guarantor(s) with known encumbrances, if any E-auction Bid Increase (Constructive | Date & Time
0 e s 30 1 Bark exercises all 4 Amount I Physical)
igtds ureir % ot oy saiod s
b itk A kot i " s "“,;j 1. |Borrower: Open Non —Agricululra Land at Plot No. 87 of Sanctioned Layoul | Rs. 10,21.223 33 + interest | 20/08/2021,]  RP: 9.18.000" Physical | 300712021
M/s. DelightBuds India, |of Project Named “TERENZIO TERRACES™ Situated at Gat|  w.el 30/09°2013 + other | 02. W ) pm EMD : 91,200~ from
71 We do heredy. w s (fce el your steston 1o provisens of u, sum m of Prop-Sumitkumar Rai | No 116, 11772 ,11&/1 118/2 (parl) Near Lonand MIDC, Village| (expenses etclil date.(Less BID increase amcunt © 10.00 a.m.
Mariyachiwadi, Tal. Khandata Dist. Satara - 412602 Recovery f any) 5. nn pm. 1 510,000/~ t0 04,00 p.m.
Asporsec uu:mh»e»umm-mcfm ﬂam ™
For detaled terms and conditions cf sale, please refer to the link provided in https:/iwww.bankofbaroda.in/e-auction.htm and in. contact the Officer
comunt of e ork. Pawss ncle 5T WOAten of DG Secton S serous on Tol No. 020-25652121
Sd-
Autbidi Date : 17/07/2021 Vivek Vishal
Union u::?:{:; Place: Pune Authorised Officer, Bank of Baroda

financiglefp <Pl -in



SUNDAY, JULY 18, 2021

9 navan, u:-fw'x".x 2 8t

(See sub ru'b [u (D)) of rute 107

Possession Notice for Immovable Property

Where as tha under signed being the Recovery Offcer of the Jjamata
Mania Sahakan Bank Lic,Pune 411005 under the Maharastira Co-
Oparative Societies Rules 1361 issued s Demand Natice dated 1910612021
caiing upon the jusgment debtor. Shri. Vijay Laxman Kundlik 13 repay the
amount mentioned in the nobice beng R 9,39,995- Princpal +intsrest +
Sureharge -Recovery exp{ In Words Nine Laki Thityrine Thousand Ning
Hundred Ninety fiva Rs. Frincpal + interest +Surcharge +Recovery exp)

hdal plef : judg gfaledto
tenay the amount, the undersgnes has Issued 3 notice for attachment of
property dated 06/07/2021 and propeny attached data 16/07/2021 for
altachmentnotice descrived hereinbeicw,
The jucament debtos having failed 1o repay the amount, notice is harety

EORU
PUBLIC ANNOUNCEMENT

i eachoncy 1nd Ba B2 of o)

(Paguiaion

WWW.FINANCIALEXPRESS.COM

FE SUNDAY

(seson Process) ﬂ-q._\‘
FOR THE ATTENTION OF s o7 .31 ENERGY LAITED

Datails

n.-,w' ancesacy, Taesed Cheryas. DSyt

TR

4 ENERGY LTED

| 07027500

A Ciad 38 Seciety ‘or cotanag any AN

Py

g 30y rghts el
66t 2 Doty

2 4pon the ber
0 1 netce teng As.1.19,82.487.08 plus interest (it
s ks gt B0 ur,m,m:ar/ymau oue

53
 The rarmowe tag e o'ma,"\zr\’.u'ﬁ nohca s heseby ghen a2
borcaet 40 e putic i general

Gascrved revee dow 1 X658 f powtes, Creened oo

218" dayol

Cocuments No. Reg. Date:

Taw % 1B e
10 No 5780, & 31051399 Sagasa

dgmant deblor and the <:'|renuml!ram undersigned
ssan ol o i

Koty and w156 weed ot | TR,
e beuacater | O

rie ‘ﬂm(m )cl
C:»‘oerah‘ceSace‘.esPJIes 1861 ontis day of 16 thJuly Dlﬂ\ny:arlﬂﬂ
The M.Y'w-l debtor n partcular and the pubkic in general is horeby

TheT v B wormencn of Carrer| 1LGAIZ021 (5 30 days "o-n The Ligaidation

oty et s
’J o U A3 - M

bo sufject o tha charga of te m \ata Mahia Sanaian Bank Lid Pune
for an Amount Rs.9,39,995% Princigal +interest +Recovery

Description of the Immovable Proparty

o crogicrs 6 sebat tht ot a4 bt
st g Sderid e it o 2 perscm, by
s e i oo f o

All the piece thaland / Property baiong to Mr. Vijay Laxman
Kundahk Leang Gal no. 1790 Tetal Area 07 Hector 07 Are & cver it
constuction 1184 sqft. Ifs Grampanchayat Milkat No.243, Stuated at
Viiage -Saradwadi { Shirur Rura?} ,Tal- Shirur, Dist. Pune,
registration District Puna, Sub, District Taiuka Shinur and ais0; vu-;n(ml

PUNJAB & SIND BANK
(A Govt. of India Undertaking)
Servica i 3 way of e

rs 1’;1 l;
The Berroer's atterfon s red to provisions of sub-section (8) o saction 13 6l he
At imrespectol e avaiabie, o redeem e secured asses.

AJMERA & BHESANIYA ASSOCIATES
vocate, J2) Bhesaniya- Advocate
m 4th Ficor, Maheh lcon, Ne. Sumu Dalry, Sunm omysm
Surat:395003 Mo No. $373523900, BA98775110, 8864665405

Saharadarwaja Textile Market Branch : Ring Road, Surat.
POSSESSION NOTICE
The Security Interest Enforcement Rules, 2002

(For. ble

oty

on Bungiow nemser 22
ina! spach then heraprastha Tower B

Dipak Makwasa
Place: Ahmedabad Chint Maniager, Actearn Rased Branctt ang
Rataised Officer ]

OENTRAL RAILWAY
DEP)

Rule 3(1)

Vrusn o slorsgoed ber the mbored offcu o Ceatral Baok of Indis,
Sabars Derwaja Textls Market Branch Serat e Securiaatios srd
Reconstuetion of Finsncal Assots wd Erdarcumant T Secarty st Ack 2202 58 1

of Zila Panshad Pune & Panchayat Sa  Taluka Shinr, &
of Grampanchayat Saradwadi & witivn the timits of Sub Registrar Shinwz
Talegaon Chamdnsre. And the said land is bounded as under - On or
towards East : Gatnc 1789, On or towards South : Gat No. 1792. On or
towards West: GatNo 1791, 0n or towards North : Puna-Nagar Road

Sl

. (Shri. Shince Vijay Pundiik)
Daze 151 72021 Recovery Officer / Sale Officer
Piove - Sarpdwad, Shirr, MSC Act 1960 by Low Rue 156

By Jizmraita Mahta Sahakan Back LG, Pune 411005

2o o/ T Rocoveny § St

Shwajinagas Pune
'FORM'Z"

( See sub nuie [11 (D-1)] of e 107 3

Possession Notice for Immovable Property

‘inere 63 the under sigred beirg te Recavery Offcer of the Jjamata
Mania Sahakari Bank Ltd.. Pune 411503 under the Maharashiza C
Seciaties Rules 1951 issued 3 Demand Notce dated 19/06/2021 calling upo:

the juégment cebter. A 1 Fruit Company Prop. Mr. Shaikh (Bagwan) Akbar
A, Gafoor i repay the amcunt mentoned it the notice baing Rs.3.91,151/
Pracipal +interest + Surcharge +Recovery exp( 'n Woeds Three Larh
Ninetyona Thousand One Hundred Fityore Rs. Pracpal < Inferest
+Surchargs ~Reccvery exp) vt c‘ax» ofreceipt of e 53 nolce and "\c
i
a novco for attachmont of propady uI (] oammnn and property a.':nwed
50712021
s jucgment asblar harving faled to repay the amount, rabos is hereby

dgment debtor and 2

erein belo

ry pessession of the fmper*, descrined beren below in
exerosa of powars conferrad on ha ar nde 107(11(D-1)) of Maharasha
[ 31951 0! 16th July of the yzar 2021

The judgment deblar in partcular and the public in generdl is hereby

13012), 122} reod le3at
tha Secunty Iiterest (Esiorcement) 7002 issued 3 dervard actice dated
02.95.2021 caiey ion the Baroset Me. iplabnal Popacins Ragaciya and s,
Vilashben Bopinbhai Radaciya 1 repay the snos mantared i e sctice beag R
12.41,761.18% (Rupees:

s ey

e, ot is huisty givan to e
benow/uararts 30 the gubSe @ guneral hat the sndarsjo i

nat taken

a3y At ¥

3 of

30 rterent aesl 300 cest Al The Semewers
130 e A,

Ao 05
(s R}

1. Mr. Ashak Laichand Rlukl (Barrower) sn;ss
M Honde Kb aon Co Sorecanen | 1 a0 a0
Mn lmﬂlly‘lllqmal 1Ge: ?ﬂ 1

arzn
o
3 WS Shrve Ganei Exierprses Propiisor
Iﬂm xnu Marayn leqle (Bscrewer) Qa2
u-'smu Bapurae oyl (Gaanetzn
9 221 &
WY DI SCGETES.
3 Ms hﬁhi! Industrial Machines Pyt Lid
et
" A.um Andul Bazzzaque Saghtan
iroetor 20
i Sllnll Aveul RRZ'I 23’
oe 3; Mg Shal e Bagiban
: Radesm Abdat mum lnmn 00821
San Abdul Razaque 3aghdan
o
it Astam B3ghoas & Mr Saleem Bagttan
¥ Shaneaz Baghbon s
1337201

1dPung 411005 for
ncpal ~“'mm\( +Recovery exp therson,
DLSS{'P!M Immovable Property
Al the piecs and parcel of ths Pt and Buiding belorg o Mr. Shaikh (
Bagwan) Akbar A Gafoor hearing City Servey No.1143 Total Area 165 Sq.
feter above mention area nere are consiruction of buiding in RC.C. framed
work as on Ground Floet + 15t ficor Residential & Bakery L*I,SQSSQ Ft.Each
Msans | Buits arsa s 1870 sqft. Its Nagarpaiaka House No.2545,
Skuated 3t Bhaji Bazage Shirur,Tal-Srirur, Dist Pune, witin e ragistration
District Pune, Sub. District Teluka Shrur and 850 withn the ets of Zita
Parishad Pune & Panchaya! Samitee Taiuka Shirur, A within the i
Nag.:m, u & withn ‘Fa Junsdicaton of SmRe;a.,r Srirur {Talegacn
nder - On or towards East:
vey ‘h 144 Onortowards South: Cn;-r.ur.eyf.a 113941149, On

Roag,Onor

<)

or

(Shri. Shinde Vijay Pundiik)

Recavery Officor  Salo Officer
158
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7 He ‘KO Pumg, G’Nn"nxr Mahodev Mandsr
pumonbarkofadia com

DEMAND NOTICE
(UNDER SUB-SECTION{2) OF SECTION 13 OF THE SM\F-\EM ACT. 2002)
34/2021 Datod : 16.06 2021

1. Mr. Jigneshbhai Nareshbhal Patel, Add. : B-401 & 422, &th Fioor, Ankur
Heights, Jahagirpura, Susat 335008,

2. M Bhavesh Nareshbhai Patel, Add. : B-301 & 202, 2t Floor, Ansur
Heights, Jahagirpury, Surat-335003.

Dear Sit/ Madam

SUB: Enforcement of Security Interest Action Notice- In connection with the

Ote: 17822921 | Pice: Pase

JIVAMATA MAHILA SAHAKARI BANK LTD., PUNE
CFico of Tre Reccrery 4 Salos Oficer. Voor Savarkae Udyaag
Bhavan, Shvajnagar Pune $11005. P 020 - 28535670
'FORM Z'
{ S sub e (11 (0-1)) of rue 107 )

Possession Notice for Immovable Property.

Whare as tho under signed being the Recovery Offcer of the Jjamata
Mafita Sahakad Bank Lid. Pune 411005 under the Maharastira Co-|
Operative Societies Rules 1961 issuod a Demand Notice dated 18/0672021

cailing ugon the judgment detlor. Shri.Dhaygude Uddhav Dasharath &

e S Sectaa (4] <t
T barrowee/quaracter in
75t t0 dea wit the sropisty aned ary e

% ol Act e w v 3.l ihe secy ptarast

i bt in geners! is hestry can
operty will b ubjec

Suri
S0 amount Rs. 12,41, 761,10 tlnpux Thirtsen Lacs Forty One Thousand Yo
u»-‘--l Sixey Ora Repoes and Ton Paisa Oaly) 54 ecrust & sthor chargos trvon
w

Sucten

20,2021

1502ims o etect
“Tha Bomewe's atersion is outed £ provmion of -secton (8 of sacton 13 of

the A2, mruspect ol tme svailabia 13 redesr the seaured 253

ARTMENT i
EPROGUREMENTAT NOTICE NO. E-26/2021, DT. 15.07.2021

i Terdeco| _ TENDER DESCRIPTION | QUANTITY] T.0.0.
7211456 | Set of siep sz twowor, inereacor | 08 Sets | 09.0821
‘422'}"4 | Rubber spring plate 09.0821 |
[Set of Switches 090821 |

030821 |
{woe2r |
oe0azi |
100821
00323 |
| 10,0821

{00821

Penodic Qwvhaounq Kit

Ove na,mg Etane mur\et

\ | Rubber ﬁprm

Steal V\Z’n Rope 18nwm dia.

" [Doochamsconpien

45 Sets
12 Sets

Sl prece FR® louvre shuftor

{ Rubber Vestbuls Lateral Side. 400 P 18,0821 |

DESCRIPTION OF THE IMMOVABLE pnopsm | 5 = |
AR that { Elastomer Flange
no. C-172 and as par passag plan Plot o MA72 Aas ;\nv P Block 5. 38213375 {Axle bax phvol bush 1100 Nos.
S14361/M1T2), admeasiring 40.12 sq. murs. Together with undivided ‘JBZ(]?! 8 !Aa&(edmadmmmgﬂm % '74'0 Mos.
prmoricnl st 1 ord o COP it S flesidency” Stusted on acarismolor Wil polon 05 Nos
the lore] bearing block no. 513,515,518/pei1, 516/%pai2 and 513 after : = s
Consolidation nev biock no. 513 adm 63745 sq.mirs. of Vilage- Kashor, Tak Driariedy btian of SR IDNOEE k200821
Kamves, Dist- Surat sd-} Knucke for high tersda CBC 2218 Nos | 06.0021
Date : 14.07.2021 Authorised Officer. MN'\ 3.09.21 |}
Place : Surat Central Bank of India] “'N govin |

PEIER szt

Principal Chisf Material Manager |
Rasiaius Haipiine 133

Asset and Enf

rance.
{HPAL Tie Dumard tice was Issued fa them under Secton 13(2) of The Securiisation aad Recanstruction of Financal
of Secury Irt mmz(smFAEsxunmmwmmmmhxmmwm

n:v
Details of the s«m«s,cm"v-m. :;om { Securies, cmunﬁu Duas, Demand Notica sent unde:

CLASSIFIEDS

140 SqFSs. In The Project Parsar Constructed On

Admeasuring ject Known A "Kumar
1802 & 1883, Suated Al Kethud, Puna Tha Said Flat s Bounded As: North: '\ums«z/snmu South ; Lift, Eas
+ Open :

Saction 13(2) and
T ik T5 Bonmr. Agourl TS
‘O Darshan Bidg B-Wing First nm 8107 Masel.l’.‘vum Thane - 401602
LANNO.: LMUMLA? £ 1806202 —
Loan Amoun:Re1, g .m Fiy
2 e A BUSINESS OFFERS
oo nmy,wm r.nnumluw ‘kom tha date of Den-and et o June, 2021 —_—
T T VISIT/PROMOTE
Admeasuring 102 SaFis.On TM Hinih Floar In The Bulding No2 Alsegwith S8t PM Space In Bulding No.E- www.vitalgems.net On

‘Income-Sharing-Basis'.
Join/Consult: VIKRAM
BEDI. Ph.D.

Beanng Cts. No.ATH9 Tc

Sl act to enforce (e abave menton

il Wi 50 Days of is Notc (aling which the undersigned shall be canstrained 1 Lake acton under lhe SARFAE;
ned securties. Please note that as per Secton 13(13) of The Said Act You ard
restrained from tansferng the above-relerrsd sacuntes by way of sa. 8352 of otherwise Wihout ouf canse

+91 9869177390,
0070746337-1

Mrs. Dhaygude Anita Uddhav 10 repay he
being Rs.9,82,685/- Prncical #infarest » »Suawcu 'Rocomry 2

Lakh Sightytne He five Rs. Princioal +
interest +Surcharge +Recovery exp ) with date of receipt of the sakd noice:
the judgrment ceblor having faded to repay the amount, the Lndersigned

1810772021 &
The judgment dabior having fajed to repay ihe amount notice is Fereby
g.wen 0 H‘e mgnerl debitor and the publiz in general that the undersigned
n

Date: 18072021

For ECL Finance Limite:

SHARES & STAKES

WE Buying: Listed/

Purky F!oxpack leltnd
R

Y

{ %
I N 12520

T TAPURA.

" Extract of Financial Results for the quarter 30 June, 2021

Unlisted AII Company
Demat/ Physical
Shares. (IEPF/
QObjection/ Pending/
Duplicate/ Transfer
Services Provided.)

A HALOL DI5T- AHAL
2 e purtySEpICk COM

ANCH

T Lacs, encept per sty share data) “Investment House™

the pr
! him und uemmnn

s 1ava 10 infarm you that your sccsunt M, Jigneshbhai Nareshbhai Patel &
o M : i NPA 2 "

tadmects’ inferests. As on 31052021, 3

2 defeit 1t malkag repayiment of due’ &
s of B3 41,33 853 (Re.

[ 730% [As 133553 |

Tn 5P of our repeated domands YOU have not pd aimy amount towaeds the

Wa do hersby <38 upon you 1 tarms of secten 1312) of Securitisaton 3nd
Reconstnucsen of Financiel Assets s Enforcament of Sezurty intarest Act, 2002 10
pey 3 sam <f Rs. 4133553~ (Rs. Forty One Lace Thirty Theos Thousand Fiva

Dist Pune, within the mgrm;an District Pune , Sub.-District Teluka Shirur|
and Pand} < Taiuka

} T Voruited 8291225710, 9619315362
Co-operative Sccetes Rutes 1961 on ts day of 16 th July of the year 2021 :; Particulars s | naan 0070746132-2
Tre judgmant debtor in particular and the pu iic it gmeul is hete*‘\ Unsudited Audited
th the prope 5l rcome Froum Operatien. -
be subject charge of the .qmwa '!au ;hnm Bark Ltd Pune| m
411065 for an Amounl Rs9,82,685/ Principal +inlerasl +R: y TSITUATION
e VACANT
aslolion it imimoiable Propary Angel Broking :
ol Fiatn. Aalarea adm.S51 Authorised Partner
sq. ﬁs (51 208sqmtrs butup) i bulding name Shree Residency on ZERO BROKERAGE
bearing Gat ne.249, Plot no. 16 admeasuring 187sqmirs, plot no 17 INTRDAY 20RS FLAT
admeasumng 187 sq.mirs, plof no.18 admeasurng 187 sqmtr. Pict 028 — FREE DEMAT A/C NO
admeasuring 187 sq.mir plol no.30 admeasuring 187 sq mirs and pictno 31 HIDDEN CHARGE 22:
187 sqmirs, Situated at vitage -Karegaon, Ta-Shing 9833201513 paras

0050180888-1

Shirur , & within the | Shinur& wi i { Sup-
Registrar Shirur /Taiegaon thmnera And the said land is bounded as
under - On or towards East : Cpen Space, On or towards West ; Flal
2,303, On or towards South : F1at No 305, On or towards North : 30 Fls,

Recovery Officer / Sale Olﬁc!r

Internal Road
g MSC. Act 1956 by Law Rue |

Sy Siamaa Manla Soraran Bank Lt3, Pooa 4

Sui

(Shri. Shinde Vijay Puns

Bo72021
Kesegacn Shirur,
Sun0

Data -
£

Thihg an an advar
Y Rarmer whasoevar

(D% G000H004!

Laleres i il within GO divys froin the date of ocsiot of this noten, ading wésch, we
v favour of bank

twsaid At
DESBRIF“ON OF PROPERTY
1. Survey No. 187, Bieck
No. 137 e Admaasuriog 8135 sq. mtrs and its Tovn Planning Schemu
No. 44 (Jahangirabad) and Fioia Plot No. 23 {Finai Pict urea adm. 5740.00
sq_mirs) constitutnd Residont.ai Project Known “Arkur Hingts™ paikoa
Plat No. B-401 sizuatod ot "B” Type Apaniment, area asm, 88 11 sq. mtrs
Iogether veth undwidud Proportianate share undemath land admeasuning
39 uuq nirs of the viiage Jahangirabad, Sl:b ist-Adajan, Dict. Surat.

together

B

Bank of Baroda |
o = | i

apat Marg, Pune 411016

in, Phone No.620-25654321, 25653387

E-AUCTION

SALE NOTICE

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES APPENDIX

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 6(2) & 8(6) of the Security Interest (Enforcement) Rules, 2002

-A [See proviso to Rule 6 (2) & 8 (6)]

thesocorea aets,

Seston 1301t Act,in

consegreaces.
Dats © 16.06.2021

Authorized Dfficer,
Place : i

Date : 17/07/2021
Place: Pune

2 Ay Na. 137, Blenk toth general andin particular to the i G s} that th bla propertios e Secured Creditr, possession of
Ne. \37 ares Admessurng §195 5q. mus and its Town Planaing Scheme wnvch nas been faken by lncl\ulhonsed o'ﬁxr of Bank of Baroda, Secured Credtor, wil ba scid on *As is where is” and “Whatever there is” basis for y The details of
Na. 24 (Jahangirabac) and Final Piot No. 73 {Fingi Piot area adm 574300 Guarantor (s)/ S v tion Date & Time, EMD
$q. miss) constituted Rasidentel Project Known “Ankur Hoghts™ parkee
FistNo. B40Z situated at "B Type Ap.ﬂmeﬂ. a2 5dm. 70,14 5g mtrs Sr.| Name & Addrass of Short description of the Date & Roserve Price, Status of Property

et No.! Borrower(s) / immovable propet Total Dues Time of EMD, Possession Inspection
31,74 4. ol thevitage: Jun.mv v.\bad. St D¢ Adujan, Dist. Suret. Guarantor{s) with known encumbrances, if any E-auction Bid Increasa (Censtructive | Date & Timo
a Amount  Physical)
orogi o 1. Open Nor ~Agricaluire Lund at Plot No. 87 of Sanclonud Layout|  Rs. 10.21,223.33 + interest | 20/08/2021,]  RP- 9,18,000- Physicat 300772021
Mis. DelightBuds India. | of Project Named “TERENZIO TERRACES® Sivated at Gat|  we.ef 300972013 +otner | 02.00 p.m. EMD : 91,800~ from
4a hereby, by s notice ivite your 3Teaton 1 prcuisans of sab saction 18) of Prop-Sumitkumar Rai |No 116, 117:2 ,118/1 1182 (part) Near Lonand MICC, Vilage|  (expenses ot il date {Less to BID increase amount | 10.00 am.
<ot e avlebin t Y02, o ot the ceccad scsets Mariyach-voad:, Toi. Khandala Diat. Satara - 412502 Recovery f any) 5.00 p.m. Rs.10,000% 10 04.00 p.m.
R per zen 13 et 2
Fordetaied of sale, please tothe link pi init ion.htm Lin. Al ve bidd 1y contact the: Officer
conters of the Beck. Pezia mate iny violston ©f i wxtea iy socus onTel No. 020-25652121
Vivek Vishal

I
Authorised Officer, Bank of Baroda

financialexp.epapr.in

Pune
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